
RA.IASTH AN HIGH COURT. JODHPUR

ORDER
No.Estt.( RJS)/48I 2019 Date:05,07.2019

Following .)udrcral officers in the District Judge and Crvrl Judge Cadre are hereby

appointed/posted as Presid n9 Omcers of the vacant Courts shown agarnst their names rn additron

to their own duties trll fLrrther orders :-

s. Name of th6 offic€rs with present post
whom is to be giv€n additional
appolntmcnt of vacant court in additlon to
his own dudes.
saRvA sHRr/irs./DR. :

Name of Vacant Court(s)

1 2 3
ALWAR JUOGESHIP

1 BRAJESH KUMAR SHARI4A
ADJ NO.1, BEHROR (ALWAR)

AD] NO.2, BEHROR (ALWAR)

JAIPUR T,IETROPOLTTAN JUDGESHIP

2 PURSHOTTAIY LAL SAINI
AD] NO.5, JAIPUR T.4ETROPOLITAN

SPL. ]UDGE, SATI NIWARAN CASES
COURT, ]AIPUR N,IETROPOLITAN, JAIPUR

3 ANSHUIYAN S]NGH KHANGAROT
ACJ & MM NO,4, JAIPUR I'EIROPOLTAN

SPL, INM (N.I, ACT CASES) COURT NO
25, ]AIPUR METROPOLITAN

KOTA 
'UDGESHIP4 NEETU

sPL. Jr4 (N.r. ACr CASES) COURT NO. 2, KOTA
sPL. lI4 (N.L ACT CASES) COURT NO. 3,
KOTA

NOTE r-
1 The officers shall drspose olf mrnimum 400,6 addrtronal work

as per crrcular of standard of work.
2 The cases rn whlch a.cused dre rn custody or there are

direction or hrgher Court ror hme bound drsposal of case
shall be decrded on prlority basrs.

No.Estt.b2(v) UWA I 2OL9 I 62Oa

BY ORDE&

a^..^__
REGISTRAR GENERAL

Date r 05.07.2019

Copy forwarded to the following for rnformatron and necessary actlon:-
l.The Registrar-Cum-Principal Secretary to Hon'ble the Chref lustice, Rajasthan Hrqh Court.

lodhpur/ Bench, Jaipur.
2-The Secretary to the Law l\4inister, Government of Rajasthan, laipur.
3.P.S. to All Hon'ble ludges at Jodhpur.
4,The Pnncipal Secretary to the Government, Law Department-Cum Legal Remembrance,

Rajasthan, laipur.
5.The Secretary to the Government of P€iasthan, Department of General Administration (Gr'2),

laipur.
6.The Secretary, Lokayukta, SachNalaya, Jaipur.
7.The Accountant General, Rajasthan, Jaipur.
8.The Registrar General/Registrar(vi9.)/(Admn.)/(Ru es)/ (Class.)/(Exam )/OSD(F&l)/(Judicial)

Ra.lasthan High Court, Jodhpur and Registrar hq. At Delhi
9.The Registrar (Admn.), Rarasthan High Court Bench, Jaipur with the request to distribute the

copies of this order to all the Hon ble ludges sitting at Jarpur through P S , l4ember Secretary,
Rajasthan State Legal Services Authority and all the ludicial Offlcers posted in the Registry at
laipur Bench, laipur.

10.All Depury Registrars, RaJasthan High Court, Jodhpur/ Bench, laipur'
tt.concernei Dislrict & Sesslons ludges with the request to serve/circulate the copy of this order

to the concerned Courts/Posts/Officers/Treasury Office6 as per diredion lssued vide this office
letter No 17022 dated 08.10.2015

12.The Drrector, Rajasthan State lud icial Academy, lodhpur'
13.A.O.1., Classification Section (Website), Rajasthan High Court, lodhpur/Bench, Jaipur'

conf./Accounts/General/
Sub.Corirt/Statishcs/Computer cell RIS Leave/
lr.Actt./Burlding Cell REGISTRAR GENERAL


